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No. 36

Delhi Legislative Assembly

BULLETIN (PART-II)

(General information relating to Legislative and other matters)
Friday12™ June, 2009/Jyaishtha, 22, 1931 (Saka)

Hon’ble Members are hereby informed that 17(Seventeen) notices for
resolutions were received by the Assembly Secretariat till the last date of receipt of
Private Members Resolutions i.e., Friday, 11.6.2009. The following three resolutions
have been selected on the basis of Balloting. These would be taken up for discussion
on the Private Members Day i.e. Friday the 26" June, 2009:-

Sr. No.

Name of Member

Text of Resolution

1

1.

Shri Jai Bhagwan
Aggarwa!

This House resolves that permission be
granted to Councilor and MLA to use the
Local Area Development fund  in Group
Housing Society premises on the pattern of
fund used in the House Building Societies.

Shri O.P. Babber

This House resolves that the stray animals
menace be stopped immediately to avoid
inconvenience to public.

Shri Subhash Chopra

This House resolves that with a view to
make Delhi a world class beautiful city and
for its overall development, Delhi Police,
D.D.A and M.C.D be brought under the
Delhi Government.

Concrned

SIDDHARATH RAO
Secretary



